
NATIONAL COMPANY LAW TRIBUNAL
JAIPUR BENCH

(t hr o ug h w e b -b as e d v i d e o co nfer e n cin g p I alfo r m)
Item No.05

IA No. 150/JPR/2021
IA No. 154/JPR/2021
IA No. 156/JPR/2021
IA No. 158/JPR/2021

In
CP No. (IB)-1 rl7 I JPRl20t9

Under Section 7 of IBC, 2016
In the matter of:

United Bank of lndia

...Financial Creditor
Versus

Mls Prithvi Multipurpose Cold Storage Pvt. Ltd.
...Corporate Debtor

And in the matter of IA No. 150/JPRl202l & IA No. 154/JPRl202l & IA No.
l56lJPRl2021 & tA No. 158/JPR/20212

Kamal Kumar Jain, Liquidator in
M/s Prithvi Multipurpose Cold Storage Pvt. Ltd.

..Applicant

CoTam: HON'BLE MR. AJAY KUMAR VATSAVAYI, JUDICIAL MEMBER
HON'BLE MR. RAGHU NAYYAR, TECHNICAL MEMBER

Present Through Video Conferencing: -

For the Applicant

For the Respondent

: Saumil Sharma, Adv.

: None-appeared

ORDER

IA No. 150/J PR/2021

This IA has been filed by the Liquidator seeking to place on record the first

progress report. In the circumstances, the progress report is taken on record and

IA is allowed accordingly.

sd.



IA No. 154/JPR/2021

This IA has been filed by the Liquidator seeking to place on record the

preliminary report. In the circumstances, the same is taken on record and IA is

allowed accordingly.

IA No. 156/JPR/2021

This IA has been filed by the Liquidator seeking to place on record asset

memorandum. In the circumstances, the same is taken on record and IA is allowed

accordingly.

IA No. 158/JPR/2021

This IA has been filed by the Liquidator seeking to place on record the list

of stake holders. In the circumstances, the same is taken on record and IA is

allowed accordingly.

Spl ,- gd-
(Raghu Nayyar)

Technical Member

July 15,2021

(Ajay Kumar Vatsavayi)
Judicial Member


